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how best to have participation of labour in the
management of railways. At this stage, it is
only confined to labour welfare and employees’
welfare activities, and there we are getting the
active association and partigjpation of the
amployees. This sphere can be widened, but
since the railway is 1 very complex institution
by itself, therefore, it will take some time to
consider all these matters.
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SHRI A. P. SHARMA : Isita fuct thata
lot of discussion has already started with the
recognised labour unions for working out a
scheme for participation of workers in manage-
ment and  decision-making, and if so, how
much time is it Jikely fo take to finalise the
scheme ?

SHRI MOHD. SHAFI QURESHI : Yes;
the hon, Member is himself a member and it
depends upon how long he will take to  submit
his report.

SHRIB.S. MURTHY : Isita fact that
the railway employces arc not allowed to be-
come members of railway users’ consultative
committees ? May T also know whether it is a
fact that one Harijan member from Madras
who has been nominated in the Madras Zonal
Railway Users’ Consultative Committee has
been asked not to attend the meetings ?
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SHRI CHAPAL BHATTACHARYYA:
Will the hon. Minister of Railways kindly state
whether the question of participation of workers
in the management is limited only to the Rail.
way Board or at all levels, and whether active
help and cooperation of these employees has
heen sought for particularly at different centres
where there is leakage and corruption in order
to put a stop to them ?

SHRI MOHD. SHAFI QURESHI: The
idea of participation is not only at the higher
level, but the idea is that it should go down to
the lowest level.

ot T agE ared : WA
# Yoy @€ § gfafifue W ¥ www §
I AT AT ) 5q WAy w7 Fwe
frr @t SR ara & ?

oft gEewT W g At aw A
ag e Afew ¥ awy wav § e T g
etk §

Railway Accidents on Indian Raflways
during 1971

*940. SHRI P. GANGADEB :
SHRI 8. M. KRISHNA :

Will the Minister of RAILWAYS be pleased
1o state :

(») how many Railway accidents took place
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fiomd the st April, 1971 1o 30th June, 1871
month-wise ;

(b) in how many cases enquiry was conduc-
ted and what are the findings ; and

(c) the amount of loss and the number of
persons killed, scparately in cach accident ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI) (a) During April 71, May
71 and from 1. 6. 71 10 15. 6. 71 (up to which
date information is available) there were 83, 78
and 40 train accidents respectively in the
categories of collisions, derailments, train run-
ning into road utraffic at level crossings and
fires in trains on the Indian Government
Railways.

(b) All these accidents were  inguited into.
Of the 194 cases, the causes of which have been
ascertained so far, 96 were due 1o failure of
railway siaff, 44 due 10 acts of other than rail-
way staffand 31 due to failure of railway
equipment. Of the remaining cases, 19 were
accidental in nature for which no one was held
responsible, in 3 cases the cause could not be
precisely determined and 1 case was due to
sabotage.

(c) The cost of damage to railway property
as a result of collisions, derailments, level cros-
sing accidents and fires in trains for the period
1.4.1971 to 15.6.1971 bas bceen estimated at
approximately Rs. 6,05,871/-, Rs. 7,91,992/-,
Rs. 12,455/« and Rs. 1,00,119/- respectively.
The number of persuns killed as a result of
these categories of accidents was 10, 3, 19 and
12 respectively.

SHRI P. GANGADEB : The Hon. Minister
stated that 44 accidents were due to causes
unconpected with acts of railway staff. What
are those accidents and what steps have been
taken to prevent them ?

SHRI MOHD. SHAFI QURESHI: Most
of these accidents were on the unmanaed
railway crossing, Government are looking into
this matrer. As has already been stated by the
‘hon. Minister in reply to the budget debate,
Government are thinking of constructing more
over and under-bridges.
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SHRIMATI LAKSHMIKANTHAMMA :
In the third class and other compartments,
due to the heavy rush, young men and students
have to hang on outside the compartments and
sometimes theyedash against the signal post
which is very close by. So many accidents
take place on account of this. ‘The other day
1 saw the deadbody of a person who died by
such an accident lying on the road. Is there
any proposal to shift the signal posis a lLittle
further away from the outside of the compart-
ments s0 as to avoid such accidents ?

SHRI MOHD. SHAFI QURESHI : There
is a proposal to educate people to travel in the
compartment and not hang outside it.

SHRIMA'TT LAKSHMIKANTHAMMA :
That serves no purpose. Only the other day
1 saw the victim of such an accident.

Running of trains on uneconomic
Railway lines by Private Parties

*941, SHRI JAGANNATII MISHRA: Will
the Minister of RAILWAYS be pleased to
state: (a) whether, before closing down un-
cconomic Railway lines, Government proposc
to invite such parties through advertisement
who could undertake the responsibility of
running the said lines under the technical
supervision of the Railway Board ;

(b) whether the said lines would be conti-
nued in case the Railway users of the area,
Panchayat Samitis, industrial units etc. assure

to make good the Joss based on some formula ;
and

(¢} if so, whether Government propose to
explore such possibilities ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI) : () No, Sir,

(b} and (c). No such proposal has been
received so far. "The matter will be examined
on merits, if any specific proposal is received.

SHRI JAGANNATH MISHRA: May I
know the names of the lines to be closed down
because they are running at a deficlt, and the
steps Government propose to take to sec that
they may continue to function in the interests
of the nation ?





